IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for submission of
court fees.

Date : 03.06.2024

\ Court Fee

Case No. Applicant |Specificatio
‘ n

INOT READY CASES

1 |52926/2019 [28.05.2019 |SA/114/1998 M. K. RANA [3.00,3%3 20ee
s. K. . 2024-

2 [39600/2021 [26.10.2021 [WE(C)/19082/2017 |5 .- 11.00,11%3 202"
3 40761/2021 [29.10.2021 100 (ORC)/3684/200 hyanast pas |2.00,2+3 P
s. K. . 2024-

4 |46390/2021 [15.11.2021 |WP(C)/13575/2021 >~ K- 4.00,3%4 P
5. K. . 2024-

5 |46437/2021 [15.11.2021 |WB(C)/741/2021 o~ K- 5.00,5%3 P
s. K. . 2024-

6 [2165/2022 [07.01.2022 |CRLMA/83/2020 S 9.00,9+3 e
5. K. . 2024-

7 |2168/2022 [07.01.2022 |CRLMA/84/2020 S 9.00,9%3 e
5. K. . 2024-

8 [2177/2022 [07.01.2022 |CRLMA/85/2020 e 9.00,9%3 o oa
2024-

o |24578/2022 |18.04.2022 |ABLAPL/2675/2022 |C R KAR  |3.00,3*3 0
10 |27159/2022 [25.04.2022 |ABLAPL/13999/2020 =X+ SARANG 15 g9, 543 20
2024-

11 |27652/2022 [26.04.2022 |BLAPL/9699/2021 |D PARIDA  |3.00,3*3 e
12 [57480/2022 (30.07.2022 |ABLAPL/7179/2022 | MOMAFETR 13 09,343 P
2024-

13 58307/2022 (01.08.2022 |WP(C)/6463/2022 |S K BEHERA |5.00,5%3 e
2024-

14 [61245/2022 |06.08.2022 |BLAPL/7909/2021 |D K JENA  |6.00,6*3 e
2024-

15 64682/2022 [16.08.2022 |ABLAPL/8849/2020 |N C SINHA |2.00,2%3 s
UMAKANTA 2024-

*
16 69465/2022 |29.08.2022 |WP(C)/6706/2021 | Jino e 14.00,3%4 s

117 |71468/2022 [05.09.2022 |ABLAPL/2612/2022 [NANTU DAS |6.00,6*3 2024-




06-03

AMRESH . 2024~

18 [72762/2022 (07.09.2022 |FAO/701/2020 MOHANTY 2.00,2*3 0603
2024-

19 [88748/2022 |13.10.2022 |LAA/28/2020 S K BEHERA |5.00,5*3 0603
D.K. 2024-

*

20 [91768/2022 [20.10.2022 |CRLMC/1669/2021 |~ " 2.00,2%3 0603
2024-

21 (98201/2022 [05.11.2022 |LAA/40/2014 S K BEHERA |3.00,3*3 0603
2024-

22 (98202/2022 [05.11.2022 |LAA/25/2014 S K BEHERA |4.00,3%4 06-03
2024-

23 (98203/2022 [05.11.2022 |LAA/21/2014 S K BEHERA [4.00,3%4 06-03
2024-

24 |98205/2022 [05.11.2022 |LAA/46/2014 S K BEHERA [3.00,3*3 06-03
2024-

25 (98206/2022 [05.11.2022 |LAA/26/2014 S K BEHERA |5.00,5*3 06-03
26 202022/202 17.11.2022 |LAA/97/2009 S K BEHERA |5.00,5%3 ngg;
27 202757/202 18.11.2022 |LAA/7/2021 S K BEHERA |[4.00,3*4 ég%g;
28 202760/202 18.11.2022 |LAA/92/2009 S K BEHERA |5.00,5%3 égfg;
29 ;02762/202 18.11.2022 |LAA/96/2009 S K BEHERA [4.00,3%4 égfg;
30 ;02765/202 18.11.2022 |LAA/113/2009 S K BEHERA [4.00,3%4 égfg;
31 ;02778/202 18.11.2022 |LAA/11/2021 S K BEHERA |4.00,3%4 égfg;
2024-

32 |25039/2023 (28.02.2023 |WP(C)/3746/2023 |S.K.BEHERA |6.00,6*3 06-03
2024-

33 [60927/2023 |30.05.2023 |[WP(C)/2099/2023 |S.K.BEHERA |5.00,5*3 06-03
2024-

34 |72964/2023 [19.07.2023 |CRLLP/26/2012 S K BEHERA [4.00,3%4 06203
2024-

35 |72968/2023 [19.07.2023 |CRLLP/24/2012 S K BEHERA |2.00,2*3 0603
2024-

36 |72978/2023 [19.07.2023 |CRLLP/80/2012 S K BEHERA |2.00,2*3 06-03
2024-

37 |72979/2023 |19.07.2023 |CRLLP/45/2012 S K BEHERA [3.00,3*3 06-03
2024-

38 |72981/2023 |19.07.2023 |CRLLP/65/2012 S K BEHERA |4.00,3%4 0603
39 §15247/202 13.11.2023 |ABLAPL/9839/2023 |S K BEHERA |2.00,2*3 ggfé;
40 §24903/202 08.12.2023 |CRLLP/77/2012 N P PARIJA |17.00,17*3 égfg;




41

49477/2024

23.

05

.2024

BLAPL/437/2021

R.BEHERA

4.00,3%4

2024-

MOHANTY

06-03

42 |50664/2024 [30.05.2024 [BLAPL/3383/2016 |- OMYASING lg g0, 3xg pug 20207
READY CASES

A.MOHAPATR |5.00,3*5 SENT |2024-

43 |48946/2024 [22.05.2024 |WP(C)/30607/2023 [ A P

SURYAKANTA |49.00,49*3 2024-

44 [50203/2024 [28.05.2024 |RVWPET/323/2022 |5 0% s e oy oo oa

45 |50519/2024 [30.05.2024 |FA/161/1978 JM KRR |4.00,3*4 pus |20%%°

3.00,3%3 SENT |2024-

46 |50956/2024 (03.06.2024 |BLAPL/11651/2023 [6. R. JENA |- °°r-"2 P

47 |50965/2024 [03.06.2024 |ABLAPL/5211/2024 [onJlT 0

NIC




